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On 551/93 ':Ii th
0A 550/93, 549/93,

14671.93 and 16/95

Hon'ble Mr. Justice RRK. Trivedi, VC
Hon'.b~ e hr. $. j)~al, f.•

OA 549/93- ~ri S.K. Misra, holding

brief of Sri Sudhir hga.DNal for appl icant,

states that the learned counsel has no

instruction and this OA 549/93 may be

dismissed as not pressed. Hence, OJ. is

dismissed as not press ed. No order as t.o

costs. .Rest of the cases - 0 551/93, 550/93,

1467/93 and 16/95 are actj ourned on account

of illness sl ip of .sri i-ID it .::ithalekar fox

counsel for Respondents.

List on 26t h npril, 2001.
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